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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Monday, 26 July 2021/ 04, Shravan, 1943 (Shaka)
No. 59

SUBJECT: MANDATORY TESTING OF COVID-19 (RT-PCR/ANTIGEN)

In continuation of Bulletin Part-II No. 57 dated 16 July 2021, Hon’ble
Members are informed that arrangements for COVID-19 test for the Second Part of
Second Session of Seventh Legislative Assembly of NCT of Delhi in the Assembly
Secretariat have been made in the Committee Hall as per the following schedule:-

Details 27.07.2021(Tuesday) & 29.07.2021(Thursday) &
28.07.2021(Wednesday) 30.07.2021(Friday)

Time & Type | RT-PCR Test: 10.30 AM to | Antigen Test : 09.00 AM-

of Test 04.00 PM onwards

Hon’ble Members are requested to carry their Aadhar Cards for COVID-19
Test.

Raj Kumar
Secretary



